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fE",II,hl 

RaD Llae eoDDedilll DIaara ..... aud PaIaaI 

25'8. SHRI R. ANNANAMBI: Will 
the Minister of RAIL WAYS be pleased to 
state : 

Ca> wbether Government are aware that 
Dbarapuram in Periyar District in Tamil 
Nadu is economically backward with no 
major development in the field of Indus­
tries and Commerce; and 

(b) whether Government would consider 
the proposal for constTuction of a railway 
line connectios Dharapuram and Palani a 
famous pilgrim centre in Tamil Nadu ? 

THE MINISTER OF RAIL\\/AYS 
(SHRI BANSI LAL): (a) As advised by 
Ministry of Industry t the Periyar District in 
Tamil Nadu does not figure in the list of 
back ward ar~~lS. 

(b) No, Sir. 

ImplementatioD or Health Guide Schemes 
In Madhya Pradesh 

2559. KUMARI PUSHPA DEVI 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) the main object of Health Guide 
Scheme; 

(b) the name of the ~tates where such 
scheme has bt..-en implemented during the 
Sixth Plan period; 

(c) whether the health luide scheme hac; 
been impJemented in Madhya Pradesh; and 

(d) if so, the achievement made in 
iJnpJ~mentin8 such scheme in Madhya 
Pradesh during Sixth_Plan period 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOOENDRA MAKWANA): (8) The 
Health Guide Scheme has been devised 
with a view to educate and motivate the 
people to be conscious of their own 
premotive, preventive and l'ositive health 
care aspects and be capable of meeting 
their requirements in this regard with full 

• community involvement with active support 
and assistance from the Government. 

(b) All the Sta~ and Uaion Territories 
except the States 'of J.&K., Kerala, Tamil 
Nadu and Arunachal Pradesh, have been 
implementing the Scheme during the 6th 
Plan. 

(c) and (d). Yes Sir. The Scheme has 
been implemented in the State and as per 
information received 35619 health guides 
have been trained. 

(Translation] 

ConstructioD of Dam on Chambal River 

2560. SHRI LALA RAM KEN : Will 
the Minister of IRRIGATION AND 
POWER be pleased to state : 

(a) whether Governmt"nt have formulated 
any scheme for the development of 
Chambal Valley area either by constructing 
a necessary dam on Chambal river or by 
introducing lift~irrjgdtion scheme; 

(b) if so, the detail~ thereof; and 

(c) if not, the time by which a scheme 
~ould be preparld by conducting a survey 
in this regard ? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRl B. SHANKARA­
NAND) : (a) Government of Rajasthan 
have formulated Pipalda Lift Irrigation 
Scheme on Chambal River and have sent 
it to the Central Water Commission for 
technical examination. Uttar Pradesh has 
also submitted a lift irrigation scheme on 
Chambal River, which is under examination. 

(b) PipaJda Lift Scheme of Rajasthan 
is estimated to cost Rs. 6.]0 crores and 
envisages creation of an jrrigation potential 
of 14.870 hectares. The Lift Scheme of 
Uttar Pradesh is es timated to cost Rs. 11.42 
crorcs and envisages irrigation potential of 
S5,400 hectares. 

(c) Does not arise. 

fEIIg/ish] 

Re-Introduction of Trams In Delbl 

2561. SHRI T. BALA GAUD: WiJl 
the Minister of SHIPPING AND TRANS .. 
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PORT be pleased to state 

(a) whether a proposal to re-introduce 
trams in Delhi is under consideration of 
Government; 

(b) if so, the details of the proposal; 

(c) the rCdsons for withdrawt.l1 of trams 
from Delhi some years back; and 

(d) what other modes of transport system 
that are being conternpl., ted by Govern­
ment in view of rapid increase in number 
of commuters? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHJPPI'I':G AND TRANS­
PORT (SHRI Z. R. ANS~RI) : (a) No, 
Sir. 

(b) Docs not arise. 

(c) 1 h~ main f"ason fJf withdrawal of 
trams from DeJhi 'Was that these wen: 
found to be uneconomical and were also 
found to be contributing to a significant 
increase in c(/ngestion during the crowd~d 

hours particularly within the walled city. 

(d) Apart from the btl') tran!)port system, 
the Ring Railway with Elccah:al Multiple! 
Unit was introdllct'd in Delhi ill 19R2. 
Further ad(}itionaJ modes of transp(,f't t)a \I C 

not so f,.r been fca ... ible mainly due to 
constrainb (If resource~. 

Admission in Delhi Unil'crsity on False 
Sports Certificates 

2562. SHRI BALASAHEB VIKHE 
PATIL : Will the Minister of EDUCA· 
TION be pleased to state : 

(a) whether it has come to the notice 
of the authorities that c(:rtain candidates 
got admissions in Delhi University in undrr 
graduate COllfses and also in post-graduate 
courses under the sports quota by submit­
ting false certificates; 

(b) if so, the drtvils of such c~lOdidatcs 

who got admis~ion by sut-mitting false 
certificates; 

(c) action taken asainst them; and 

(d) steps taken to ensure that only 
genuine students get admjf,sion in future? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT) : (a) According to 
the Delhi University. there is a Sluota of 
SaG scats for sportsmen of distinction. 
The certificates submitted by the students 
are categorised by the University for 
deciding admission. Some cases of tamper­
ing with such categorisation have come to 
notice. 

(b) There were 9 cases of SlH .. h tamper­
ing with the C4ltegorisation on the appli­
cation forms during 1984-85. 

(c) and (d). The University cancelled 
the admission of 4 cancid~ltl'~ who were 
not found to h~ eligihlc for admission aftcr 
an inquiry_ In the remaining cases, tht.' 
University h.ls decided to refer the 
certificates to the Sports Aut hority of 
InJi:\ for VCI ifkatioll. Th~ lJniver~jty h~1S 

... Iso dt!l...idl..u tho t in cas\.s where the 
genuineness of the tcrtith.:.ltl s could not 
be vcrifi :d, the corH.:erned candidate should 
bl.' subjcch,tJ to an interview and a tl inl in 
the rt..spel..'tive game. 

Installathm of Electrical Loco Shed 

25&3. SHRJ C. JANOA RFODY 
WIll the Minister of RAIL\VAYS he 
pleased to state : 

(a) whether K~zipct Was proposcd for 
installation of Electrical Loco Shed ,us it 
happens to be centrally located for key 
centres like Vijayawadd. Sc(undrJh:.u.l and 
Ballershah; 

(b) whether there is any proposal to 
shift it to Secundrabad (a congested city); 
and 

(c) if so, the reasons therefor '1 

THE MINISTER OF RAILWAYS 
(SHR) BANSI LAL) : (a) and (b). No, 
Sir. 

(c) Does not arise. 

ReguJarisation or Set,lees of Walters 
in RaU"ays 

• 
2564. SIIRI ZAINAL ABEDIN : Will 

the Minhter of RAILWAYS he pleased to 
state ; 




